FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MAGMA INDUSTRIES LIMITED

RELEVANT PARTICULARS

34

Name of corporate debtor

Magma Industries Limited

.

Date of incorporation of corporate debtor

!

21/05/1999

.

Authority under which corporate debtor 1s
incorporated / registered

4

ﬁ_

Registrar of Companies- UP-II

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

Address of the registered office and
principal office (if any) of corporate
debtor

U24129UP1999PLC024442

pm——
Shop No 10 Ground Floor TC Square
market, Arya Samaj Road Mahaveer
Chowk, Muzaffarnagar, Uttar Pradesh-
251001

Insolvency commencement date 1n respect
of corporate debtor

Estimated date of closure of insolvency
resolution process

1

T 1

09.04.2026 (copy of the order was
received on 15.04.2026

12/10/2026 (from the receipt of the
NCLT Order copy) ﬁ

10.

Name and registration number of the
insolvency professional acting as interim

resolution professional

Address and e-mail of the interim

resolution professional, as registered with
the Board

Address and e-mail to be used for
correspondence  with  the  interim
resolution professional

Mr. Rajesh Srivastava

Reg: IBBI/IPA-001/1P-P-01998/2020-
2021/13138

Address: A3/302, Tower 3, Silver City
Purvanchal, Sector 93, Noida, Uttar

Pradesh-201304

Email ID: rajesh1701@gmail.com
Address: A3/302, Tower 3, Silver City

Purvanchal, Sector 93, Noida, Uttar
Pradesh-201304

Email ID: cirp.magma(iz.gmail.com

[ ast date for submission of claims

L

! #
29/04/2026 (from the receipt of the

NCLT QOrder copy) 3

13.

14.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
srofessional

NA

Names of Insolvency Professionals
identified to act as Authonsed
Representative of creditors in a class
Three names for each class
(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

NA

a. Web link:
https://ibbi.gov.in/home/downloads
Physical Address: same as above 1n
point no. 10

b. NA

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has

ordered the commencement of a corporate insolvency resolution process of the Magma
' 04/2026).




The creditors of Magma Industries Limited are hereby called upon to submit their claims
with proof on or before 29/04/2026 to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

‘against entry No. 13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

WL

Mr. Rajesh Srivastava

erim Resolution Professional
in the matter of

Magma Industries Limited

IBBI Reg No.: IBBU/I PA-001/1P-P-01998/2020-21/13138
AFA NO.: AA1/13138/02/311226/108605
AFA VALIDITY: December 31, 2026

Email Id: cirp.magma@gmail.com, rajesh170i@gmail.com
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TATA CAPITAL LIMITED

Regd. Office: Tata Capital Ltd, Peninsula Business Park,
Tower A, 11th Floor, Ganpatrao Kadam Marg, Lower Parel,
Mumbai- 400013,

Branch Office: Tata Capital Ltd, 09th Floor, Videocon Tower,
Block E-1, Jhandewalan Extention, New Delhi- 110055,

PUBLIC NOTICE FOR INVITING BIDS FOR SALE OF MOVABLE
INVENTORIES LYING AT SECURED ASSET
M /s Tata Capital Limited [“TCL"), acting in its capacity as Secured Creditor
under the provisions of the Securitisation and Reconstruction of Financial

GE VERNOVA T&D INDIA LIMITED
Regd. Office: A - 18, First Floor, Okhla Industrial Area,

Phase-Ill, New Delhi, Delhi, 110020
NOTICE is hereby given that the following share certificates for 4000 Shares
has/have been reported as lost/misplaced and the Company intends to
issue duplicate certificates in lieu thereof, in due course. Any person who
has a valid claim on the said shares should lodge such claim with the
Company at its Registered Office within 15 days hereof.

IKAIRV Y || IENNE

Corporate Office: M/s. Karvy Financial Services Limited, Unit No 6 & 7, Andheri Industrial Estate, Off Veera Desai Road,
Next to ABB Co. Ltd. Andheri (West), Mumbai - 400053,
Auction Place At: Gauri Associates, Shop No 15, Block 17, 2nd Floor, Shoe Market, Sanjay Place, Agra — 282002
Contact Person - Anil Dubey - Email: anil.dubey@karvyfinance.com; Contact No.: 9891872258

PUBLIC NOTICE FOR SALE UNDER PRIVATE TREATY

(SALE NOTICE FOR SALE OF IMMOVABLE ASSESTS BY WAY OF PRIVATE TREATY UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL

NP

TATA

ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002 READ WITH PROVISIONS TO RULES 8(6) & 9(1) UNDER SECURITY INTEREST Assets and Enforcement of Security Interest Act, 2002 {SARFAESI Act), Nameofthe | o . [No. of shares|Certificate| Distinctive No.(s)
(ENFORCEMENT) RULES, 2002.) hereby Invites s_car&d bids frlnm interested parties for the purchase of Shareholder "| (FV.Rs 2/-) | No.(s) From - To

In exercise of powers conferred under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and Security mavable assets/inventorles yingat he below-mentoned sealredasser. RAMESH CHANDRA

Interest (Enforcement) Rules, 2002 and pursuant to the possession of the secured assets of the borrower(s)/ mortgagors mentioned hereunder, the public and _ThE sale of THOEIAR NG T C shall ':'f E”“‘E‘I‘Jﬁe'j onan"Asls W"!F“ B GHOSE 02070152 | _ 4000 214566 || 1933395 1937395
all concerned including the concerned borrowers/mortgagors, their legal heirs/ representatives, as the case may be are hereby informed that offers are invited ASISWHATIS", "WHATEVER THERE I5”, and “WITHOUT RECOURSE" basis (Deceased) (F.V. Rs2/-)

by the Karvy Financial Services Ltd for purchase of the properties listed below. Location of Secured Asset / Movable Inventories:

House No. 110-A/3, Ground Floor, Krishna Nagar, Safdarjung Enclave, New Date: 15/04/2026 Name of the Claimants: RANADEEP GHOSE

Whereas the authorized officer of the Karvy Financial Services Ltd has decided to sell the property described herein below on “AS IS WHERE IS BASIS” AND

“AS IS WHAT IT IS BASIS” AND “WHATEVER THERE IS BASIS” BY WAY OF PRIVATE TREATY under rules 8 & 9 of the said Act, Delhi—110025. Place: Kolkata, WEST BENGAL AMITESH GHOSE
Name Of Borrower Auction Demand Description of the Reserve Earnest Money Total Loan 'm""m"t'm'ma:t'“"'
Date | Notice Date Immovable property Price (RP) | Deposit (EMD) Date & | Outstanding as on *Mrwentary Qekniis:
and Amount Amount (10% of RP) 12th April 2026 5l. No Description of Movable Inventories Quantity FORM A
Loan Code No. 512810 18th 30th April Property bearing Plot no 7 , Nagar| Rs. 91900_[]/- R_s. 91900/- (Rupees | Rs. 5325413/— (Rupees 1 Dining Table with 5 Chairs 1 PUBLIC ANNOUNCEMENT
Borrower & Co-Borrowers May 2021 & Nigam No-31A/170A/1, Khasra No| (Rupees Nine | Ninety One Thousand Fifty Three Lakhs {Under Regulation & of the Insolvency and Bankruptcy Board of India
1. Sachin Gupia,Z. Manju Gupta 2026 Rs 26,26,703/- | 420, Measuring area 50.16 Sq.Mts | Lakhs Nineteen | Nine Hundred 0|'||V) Twenty Five Thousand z Sofa Set - (Insolvency Resolufion Process for Corporate Persons) Regulations, 2016)
3. Ramesh Chandra Gupta situated at Jangjeet Nagar, Phase 2 | Thousand Only). | & 15th May 2026 Four'Hundred and 3 Gas Cylinder 3 FOR THE ATTENTION OF THE CREDITORS OF
4. Rahul Gupta Shamsabad Road, Agra Thirteen only) 3 Refizerator 1 MAGMA INDUSTRIES LIMITED
IMPORTANT TERMS & CONDITIONS: : = : __________RELEVANT PARTICULARS
1. Theintending bidders should be present in person for the Private Treaty and participate personally and give a declaration in writing to the effect that he/she is bidding - S fhme o cokermts delior s Mnctirgiing [ ited
for himself/herself. & Eeiling Fan 2 f" il ::r .I'II:i'H'|:‘t'II.3|If:‘:I'I ol paporale dl—.":'llr::' .E-:'I.'I.'_'~|1!-?El‘i1_ .
. . . . . . . 3 |Awdheorily undar which copomte debiloris | Registrar of Companias- LP-|
2. The intending bidders may obtain the Tender Forms from Gauri Associates, Shop No 15, Block 17, 2nd Floor, Shoe Market, Sanjay Place, Agra — 282002 7 Wiall Ean 2 ncorparaled | registared
3. The intending bidders should submit their bids only in the tender form prescribed in sealed envelopes addressed to the Authorised Officer, M/s. Karvy Financial 5 T —— 1 4. |Corporate Menlily Mo. / Limiled Labilty  |U241200P1389PLC0 24442
Services Limited, together with a Pay Order/Demand Draft for an EMD of 10% of the Reserve Price, drawn in favour of “Karvy Financial Service Limited” on or before Inentfication . of comarate debior
6p.m of Private Treaty sale hereby notified. The Demand Draft will be returned to unsuccessful bidders g LED TV 1 oo iy i WY Ll phimn i Sl
4. For document verifications, intending purchaser may visit: Gauri Associates, Shop No 15, Block 17, 2nd Floor, Shoe Market, Sanjay Place, Agra - 282002 T \Wooden Shoe Fack 1 gt e M‘Eﬁﬁ‘;ga,”&mfﬁr;:;;hj EA0GH
5. The Property/ies is sold on “AS-IS-WHERE-IS” AND “AS-IS-WHAT-IS” AND “WHATEVER THERE IS BASIS” BY WAY OF PRIVATE TREATY. 1 i . B, |Insahvency commencement dake In 00.00 2026 (copy of 1he order was recaived on
6. The Sealed Tenders will be opened in the presence of the intending bidders by 3p.m of Private Treaty Sale hereby notified. Though in general the same will be by way L respect of corparate dahtor 15,04, 2026
of closed tenders, the Authorized Officer may, at his sole discretion, conduct an Private treaty among the interested bidders who desire to Quote a bid higher than 12 Invertar 1 7o |Estimaled dabe of closure of msolvency | 1201 INA0RG (frovm e receipd of e NLLT Drier
the one received in the closed tender process, and in such an event, the sale shall be conferred on the person making highest bid. The sale, however, is subject to 13 Water RO System | = ﬁ::-:‘::ﬁfg;;:m P .f;:’}{;-':ml__ e
confirmation of M/S' Karvy Financial Services L!mlted' . . _ _ _ . = R [ =T macivency professionel acting as interm | Reg: IBBNIPA-001/IP-P-0 188872020 2021/131 38
7. The successful bidder shall have to pay/ deposit twenty five per cent (25%) (inclusive of EMD paid) of the sale amount immediately on the same day or not later 14 Ladder 1 désollleon profusei
than next working day on completion of sale and the balance amount of seventy five per cent (75%) within 15 days from the date of confirmation of Sale, failing 15 Gas Stove (Fixed) 1 . |Aodrass and a-mail of e inkarim | Address:
which the initial deposit of 25% shall be forfeited. At any cost it shall not be refunded. The property shall forthwith be put up again and resold, after the issue of 16 Split AC Units (Indoor} " Irﬁli.,éu,n-::ruq prafessional, as regisiered with _;-_3-{_:;2‘.{':1:':."3;:.:&:Eﬂ?ﬂ;&umm Sechor
fresh proclamation of sale. - E0ar A RO LTI P TEIc il
8. Err:ﬁtssa’:ilgu(l::tr;giﬁitri ivr¥i” be issued by the Authorized Officer in favor of the successful purchaser only after receipt of the entire Sale consideration within the time - _{:_i'._________“__Ei.;fr_lffg_L:Ini'r_f._tl;luh_inc_rr] Z 3 T [drersand s mal oe tmed Ior EE:;ILE. ﬂ'ﬁ'ﬂﬂ’ﬂ%ﬂﬁfﬂm
. " T carraspandenca wiih the interim rasolutian| Purvanchal, Sectar &3, Meida, Utar Pradesh:
9. The Successful purchaser shall bear the charges/fees payable for conveyance, such as stamp duty, Registration Fee etc., as applicable under law. _I;:: r;::gg‘;:t:iif:;:gﬁ:; may inspect the inventories at the above ur:ms;mxal (201304
10. Iggesr?ackﬁﬁzsgtrjlldbﬂggglr ;g((j)iglsd pay the statutory dues (lawful house tax, Electricity Charges and other Dues), TDS, GST if any, due to Government, Government lozation on working days prior ta submission of hids, with prior B R e Erglzéﬁ?:.gf%%?ﬂm:m e
X . ' . . . . . ) - appointment. eapy)
11. The Authorized Officer has apsolute right to accept o_r.reject Tender or B_ld any or gll t_he offers and adjourn/postpone/cancel ’ghe Private Treaty W|tho_uj[ assigning any « Submission of Bids: Bids must be submitted in sealed envelopes in the 12, |Classes of crediors, Il any, inder cause | NA
reason thereofland algo modify any terms and conditions of the sale without assigning any reason thereof and also to modify any terms and conditions of the sale prescribed farmat. () of gub.aechan (6A) of seckoen 21
without any prior notice. « Acceptance of Bid: TCL reserves the absalute right to accept of reject a;&;z:zzi:llby the intarirm resolution
Pl ) .Sd/ e any or all bids without assigning any reason whatsoever. T e Ve e T NA
ace : Agra Authorized Officer 2 ki L
Date : 15.04.2026 KARVY FINANCIAL SERVICES LIMITED * No Warranty: TCL does not provide any warranty or guarantee enified o ael a5 Authorised
regarding the condition, quantity, or quality of the inventories. IR_-ErF:EE;i;?:;E ﬁjrf Eﬂ;f:;r' a class
T ot b o e ooy statutory [fabilties, | | 170 Reewant Formaand (o Web ik s 0L o ihrmeonrioac
K.‘ iRV Y "I FINANCE « Removal of Goods: The successful bidder shall be res ible fo !b’.l:.l?ia'!’ .al'.:"m"‘d s [CIt At 0 e S A g
: ponsible r are availakle al I
Corporate Office: M/s. Karvy Financial Services Limited , 301, 3rd Floor, Gujrals house, 167 CST Road, s . [yt STam g o L e A e o | T T e e T R T e
Kolivery Area Village, Kalina, Santacruz (E), Mumbai —400098. Email :- anil.dubey@Xkarvyfinance.com; Contact No.: 9891872258 « Timeline for Removal: All inventories must be removed within 7 (seven) | | commencemant of a comorate insalvency resokifion process of the Magma Industries Limitad on
D026 [cogy af the ardiar recaived on T3042026).
PUBLIC NOTICE FOR AUCTION CUM SALE wridng dayeromitheclate of E!Famﬂmle mnﬁﬂm@flmhﬂawh\ﬁﬂ_. Tha n:."l:-:lilclrl:ai ul?;.‘lia;nlainti.lslfil.;s Ll ana |'II..“'E:'.::|I'I:EI||E!'E|'.J|:r'.:I'Ill:&-.ll:lTl'!lhl:'irl:'EI!ﬂ'ls wilh o on
= Default Clause: In case of failure to remove the inventories within the or bedore 2910412026 to the interm resclulion professional at Ihe address menlicned against eatry
SALE NOTICE THROUGH AUCTION UNDER SARFAESI ACT, 2002 CUM NOTICE TO SALE TO BORROWERS/GUARANTORS, RULE 8(6) UNDER SECURITY stipulated time, TCL reserves the right to forfeit the sale consideration M. 10
INTEREST (ENFORCEMENT) RULES,2002. and/ortake appropriate action. The financial cradiors shal suhmit ther claima with proof by electronic maans onfy. Al gther crediton
In exercise of powers conferred under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and Security Key Dates: may submit the claims with proofin pereon, by past or by alecirane: means o
Interest (Enforcement) Rules, 2002 and pursuant to the possession of the secured assets of the borrower(s)/ mortgagors mentioned hereunder, the Last Date & Time for Submission of Bids: 23rd April 2026, by 14:00 hrs. '”:E““jé"““””ﬂ;ff“;'fﬂ '”“"“ElfsIiaffd.agf:ﬁ“r_'_gE"F".“{' k',"-"?;],:'rc!'r'-irﬁ"sf h‘,;mf':{
public and all concerned including the concerned borrowers/mortgagors, their legal heirs/ representatives, as the case may be are hereby informed that Contact Information: ibactas aufoftad fepresentative ot class [sgaciydasaliFammCA.
offers are invited by the Karvy Financial Services Ltd for purchase of the properties listed below. For bid forms, inspection scheduling, and further details, please contact: Subeniasion of faiss or misieading proafs of claim enal atiract penalies Sl
Whereas the authorized officer of the Karvy Financial Services Ltd has decided to sell the property described herein below on “AS IS WHERE IS BASIS” Mr. Devraj Singh Mr. Rajesh Srivastava
AND “AS IS WHAT IT IS BASIS” AND “WHATEVER THERE IS BASIS” under rules 8 & 9 of the said Act, through public auction. Mohile No.: +91-99993 16585 Interim Flﬂ!-ﬂluli':.!: rh:?ﬁf::{n;:
Name Of Borrower Auction Demand Description of the Reserve Earnest Money Deposit Total Loan ﬁ;:;;:gﬁ:gﬁ;n (Teu) Magma Industries Limited
Date | Notice Date Immovable property Price (RP) (EMD) Date & Amount | Outstanding as on : ' IBBERS) Ho: EEVECE AP S1RSE0 T 21135
and Amount (10% of RP) 12th April 2026 E‘“‘?: '::;3'::" — Sd/- Authorized Officer AFAAI'-:-:E;: viﬂérﬁ?ﬂfa :::I Ezﬂ;m Iug%g
Loan Code No. 512894 Ath May | 17th Aug 2023 | Property Bearing PlotNo | Rs.1455000/- Rs. 145500/- Rs. 6865002/- ate T Tetackapital imiter Email Ig: cirp magmag@gmail.com, rajesh1 701 @gmail.com
Borrower & Co-Borrowers 2026 & 46/755, measuring area 70.24 | (Rupees Fourteen | (Rupees One Lakh Forty | (Rupees Sixty Eight
1. Geeta Devi, 2. Raj Kaim Rs. Sq.Mts. situated at Ram nagar | Lakhs Fifty Five Five Thousand Five Lakhs Sixty Five T ADITW pae A
g Iégli::ff(l;il(;um, 4. Nisha Kaim 4553520/ Jagdish Pura, Agra Thousand Only) Hundmyozn(%)e& 1st ThousTaVUg Srr]](ljy;\hnety =" = CAPITAL PROTECTING INVESTING EINANCING ADVISING
IMPORTANT TERMS & CONDITIONS: Aditya Birla Housing Finance Limited
1. The intending bidders should be present in person for the Auction and participate personally and give a declaration in writing to the effect that he/she is bidding for Registered Office: Indian Rayon Compound, Veraval, Gujarat 362266
himself/herself. Branch Office: Aditya Birla Housing Finance Limited No N7, 15t Floor, Vijaya Building Barakhamba Road, New Delhi - 110001
2. The intending bidders may obtain the Tender Forms from the Manager. from Gauri Associates, Shop No 15, Block 17, 2nd Floor, Shoe Market, Sanjay Place, 1. ABHFL: Authorized Officer MANDEEP LUTHRA - 9933003378 & INDERJEET - 9354601402,
Agra-282002 2. Auction Service Provider (ASP); - WS e-Procurement Technologies Pvt, Lid, [AuctionTiger) Mr. Ram Sharma - Contact No, 8000023297 & 9265562819
3. The tenderers/ offerers/ prospective bidders/ purchasers should submit their offer along with earnest money deposit (EMD) as referred in column (E) by way
of demand draft or pay order favoring M/s.Karvy Financial Services Ltd, payable at Chennai Branch in sealed envelope mentioning “Offer for purchase of the SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
Immovable Properties/Property” so as to reach with our authorized officer/person Anil Dubey Mobile : 9891872258 on or before the last date for of bids hefore E-Auction Sale Notice for Sale of Immovable Asset(s) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act. 2002
3.00 p.m. The amount of EMD paid by the successful bidder shall be adjusted towards the sale price. read with provision to rule 8(6) & 9(1) of the Security Interest (Enforcement) Rules, 2002,
4. For document verifications, intending purchaser may visit: from Gauri Associates, Shop No 15, Block 17, 2nd Floor, Shoe Market, Sanjay Place, Agra — 282002. Whereas the Authorzed Officer of Aditya Birla Housing Finance Limited/Sscured Creditor had taken possession of the following Secursd assets pursuant to notice ssued under Sec.
5. The Property/ies is sold on “AS-IS-WHERE-IS” AND “AS-IS-WHAT-IS” AND “WHATEVER THERE IS” basis. 13{2) of Secuntization and Reconstruction of Financial Assets and Enforcement of Secunty Interest Act, 2002 (SARFAES!) for recowvery of the secured debis of the secured creditor,
6. The Sealed Tenders will be opened in the presence of the intending bidders on date of Auction of Tender-cum-auction Sale hereby notified. Though in general the for the dues as mentioned herain below with furtner charges and cost thereon from the foliowing Bomowers and Co. Bomowers, Notica is heraby givan to the publicin genaral and in
same will be by way of closed tenders, the Authorized Officer may, at his sole discretion, conduct an open Auction among the interested bidders who desire to particular to the Borrowers and Co. Borrowers ihal e-auction of the following property for realization of the debits due to the Aditya Bira Housing Finance Limited will be held on "As is
Quote a bid higher than the one received in the closed tender process, and in such an event, the sale shall be conferred on the person making highest bid. The sale, Where is" and "Asis Whalis” Basis
however, is subject to confirmation of M/s. Karvy Financial Services Limited. Sr | Name of the Barmowers Description of Propertias! Amount as per | Resarve EMD Date of Last Date of
7. The successful bidder shall have to pay/ deposit twenty five per cent (25%) (inclusive of EMD paid) of the sale amount immediately on the same day or not later No. & Co. Borrowers Secured Assets Demand Motice|  Price Inspection | EMD Date | E-Auction
. ) . Py A e i
B g o o conmalonof b s | |1 [couyomAR s [ ToaT ece Ao eaRceL OF BULTUP UNT o202 WRstresr [ R [ | o o608 s
fresh proclamation of sale ' ' ’ SONIA SETHI ON SECOND FLOOR, FRONT SIDE, WITHOUT| (Rupees Fifty | 4568400/~ | 456840/ between
o o . . . . . . - . ROQFTERRACE RIGHTS. AREA MEASURING 86 SQ.YDS.| Lakhs Thity | (Rupees | (Rupees 11:00 am to
8. Thq Sa!e Certificate .WI|| be issued by the Authorized Officer in favor of the successful purchaser only after receipt of the entire Sale consideration within the time ie. 710048 S0 MTRS. BUWT ON ABOVE MENTIONED! One Forty Five | Four Lakhs | 04:00 pm
limit stipulated herein. o | PROPERTY BEARING NO. RZHAIIZ5-A, OUT OF TOTAL| Thousand | Lakhs Sixty | Fity Six
9. The Successful pgrchaser shall bear the charges/fees payable for conveyance, guph as stamp duty, Registration Fee etc., as applicable under law. T AREA MEASURING 170 50.YDS, e 142137 SQ. MTR.,| Four Hundred | Eight Thotsand
10. The Successful bidder should pay the statutory dues (lawful house tax, Electricity Charges and other Dues), TDS, GST if any, due to Government, Government b OUT OF KHASRA NO. 79/4, SITUATED IN THE REVENUE | Fifty Nine Thousand | Eight
undertaking and Local bodies. 01-08-2023 ESTATE OF VILLAGE PALAM, DELHI ESTATE DELHI| Oniy)dated | Four Hundred
11. The Authorized Officer has absolute right to accept or reject Tender or Bid any or all the offers and adjourn/postpone/cancel the Auction without assigning any reason Possession Date COLONY KNOWN AS MAHAVIR ENCLAVE, MEW DELHI-| 12-08-2025 Hundred Forty Only)
thereof and also modify any terms and conditions of the sale without assigning any reason thereof and also to modify any terms and conditions of the sale without 21-03-2078 110045, AND BOUNDED AS: EAST. REAR RHS UNITHGALI, Only)
any prior notice. WEST: STREET 15FT. WIDE, NORTH: FRONT LHS UNIT
Sd/- NO.201/PROPERTY NO. H-31125-D, SOUTH: PROPERTY
Place : Agra Authorized Officer MO, 3124
Date : 15042026 KARVY FINANCIAL SERVICES LIMITED > | PARDEEP ALL THAT PIECE AND PARCEL DDA BUILT UP FREE HOLD| INR INR INR 06-05-2026 |07.05-2026 | pa-05-2026
PARDEEP & MIG FLAT BEARING WO 46, SECOND FLODR, AREA| 10007745/ f12735400- | 1127354/- between
a e Dehradun Zonal Office, 1072, Ashirwad Tower, 2nd Floor, PRIYANKA MEASURING T0 30. MTRS., IN BLOCK AND POCKET-D-5, | [Rupees One | (Rupaes [Rugpeees 11:00 am to
“ I Igl:l ; Bullupur Road, Sunder Vihar, Chakrata Road, Dehradun-248001 PRITAHKA - ; E:EEI;J Bl AT T RLHINENCRTE Wil Dt H, Ehrc;rigr?;un ?::ﬂnm Eﬂiﬁ G pry
- I - - P f ] ! 1
B&nk of h-[:lhdl"ﬂﬁhtl‘:’l Head Office : Lokmangal, 1501, Shivajinagar, Pune-5 :PAMTE Saven Lakhs Twenty
oot APPENDIX-IV (RULE -8 (1)) POSSESSION NOTICE i Hundred Forty | Seventy | Seven
e ulilany po da (For Inmovable Property) Possession Date E”;egnm P;Iree : _ITEI'_'F_EEI'Id
—— (49096 da ousan Wee
Whereas, The undersigned being the Authorized Officer of the Bank of Maharashtra under the Securitisation and Reconstruction of Financial Assets s 10:12:2025 Five Humdred
& Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under Sub-Section (12) of Section 13 read with rule 8 of the Security Hundred Fity Four
Interest (Enforcement) Rules, 2002, issued a demand notice/s on the dates mentioned against each account calling upon the respective Borrowers/ Forty Only) | Onby)
Guarantors/ Mortgagors to repay the amount as mentioned against each account within 60 days from the date of notice(s)/ date of receipt of the said , ﬁ
notice(s).The Borrowers/Guarantors/Mortgagors having failed to repay the amount, notice is hereby given to the Borrowers/ Guarantors/ Mortgagors 3, | KUNDAN KUMAR & | ALL THAT FlEGE ,'.!"HD PP'RE..EL OF ELDT NQ- 4 O OF I.HE 3369036/- T‘H 5 IHR. U73-2020 | Gr-09-2026
- . i : . ) . . SONMATI DEV) KHASRANC. 40012, PLOTAREA OF 45 5Q. YD SITUATED IN | (Rupees Thirty | 3605175~ | 360517/
and the public in general that the undersigned has taken Possession of the property/ies described herein below in exercise of powers conferred on VILLAGE HASTSAL KNOWN AS DEFENCE COLONY.| Three | akh R R
him/her under Section 13(4) of the said Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the dates mentioned against each NPADATE = : s VNS RIR: | HTVpaes {Rupees
. ) . ) . ) . = MOHAN GARDEN, UTTAM NAGAR, DELHI 110059 AND| Eighty Nine Thirty Six | Three Lakhs
property. The Borrowers/Guarantors/Mortgagors in particular and the public in general is hereby cautioned not to deal with the property/ies and any 01-11-2023 ROUNDED AS: EAST Prshg : gy o :
: . . . . . ' EAST PART OF BLOT, WEST PART OF | Thousand Lakhs Five: | Sixly
dealing with the property/ies will be subject to the charge of Bank of Maharashtra for the amounts and interest thereon. The Borrowers/ Guarantors/ Possesslon Dale | PLOT NORTH: PARTOF PLOT SOUTH: GALI Thirly Ni Trousand | Thouasd
U L - . : ) ) : H: . : w Nine Thousan olgas
Mortgagors attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. 27012008 Only | dated | One Fiva
Sr. Name of the Branch/ Description of Mortgaged Amount ‘t’#tsha“tdi“g [I))ate 02 18-11-2025 Hunidnasd Hundrad
No. Borrower/ Mortgagor/Guarantor Movable Property of Zgrr;anﬁ e ice ﬁg:?cz E_Eu'egyl gE'I.'EI'II:EEﬁ
1. |Branch : Roorkee Residential plot, comprised in Part of Khasra No. 969 & 968 of| Rs. 39,06,756.00 | 29.01.2026 e o) i) :
Borrower : Mr. Julfikar S/o Mr. Jareef, Add.- |Khata No. 336, admeasuring 2235.87 sq. feet, i.e. 207.80 sq.| , interest thereon | Date of 4 |NIKHILTIWARI& | ALL THAT PIECE AND PARCEL OF PROPERTY THIRD| INR 5851744/- | INR INR (7-05-2026 | 08-D5-2026
Opposite APEX SCHOOL, Village|mtr, located at Abadi Village Bhagwanpur, Chandanpur,| 4t contractual rate | Possession MAMTA DEVI | FLOOR WHICH IS BUILT TOWARDS FRONT SIDE WITHOUT| (Rupees Fifty | 62775000 | 627750/
Bhagwanpur, Chandanpur Landhaura—|Pargana Manglore, Tehsil, Roorkee, Distt. Haridwar,| inthe account | Notice affixed NPA DATE TS RQOF TERRACE RIGHTS QUT GOF PROPERTY| Eight Lakhs (Rupees | (Rupees S
Roorkee-Distt. Haridwar- Uttarakhand- |Uttarakhand-247664 in the name of Julfikar S/o Mr. Jareef vide number w.e.f. 15.04.2026 D1-11-2025 BEARING NO RZ-661-A, AREA MEASURING 100 SQ. YD3.| Fifty One Sixly Two | Lakhs
247664, Guarantor:Mr. Furkan S/o Mr. |sale deed registered through Vahi 1, Zild 5,885 pages 185 to| 29.01.2026 along : I1E. 83.61 50 MTR, OUT OF KHASRANO.G17, SITUATED IN| Thousand Lakhs Twenty
Jareef, R/o- Village Bhagwanpur Chandanpur |208 at sl No. 5808 registered before Sub Registrar Il, Roorkee. | with penal interest @2% and Possession Date THE REVENUE EASTATE OF VILLAGE NASIRPUR DELHI| Seven Saventy Seven
Landhaura —Roorkee-Distt. Haridwar-|Bounded as following:- North- Landhoura Manglore Road- |other charges/expenses. 3MD4-2026 STATE DELHI COLONY KNOWN AS KALILASH PURI, PALAMI Hundred Forly | Seven Thousand
Uttarakhand-247664. Side Measuring- 31 feet 03 inch, East- Plot of Jubair Ahmed- . COLONY, NEW DELHI-110045 A5 UNDER BOUNDED:- EAST| Four Only) Thousand | Seven
Side Measuring-83 feet 06 inch, West- Plot of Sh. Guishana-|  1yPe of Possession - OTHER'S PROPERTY, WEST : PROPERTY NO661,| dated Fiva Hundred
side measuring 66feet 02 inch, South- Agriculture Land of Sh. ] S0UTH : REAR SIDE FLAT!GALI 85T WIDE, MORTH ; GALI| 8-%1-2025 Humdrad Fifty Only)
Satish Kumar-Side Measuring-31 feet 03 inch. Symbolic 16,12 FT. WIDE Only)
2. |Branch : Roorkee Residential plot, comprised in Part of Khasra No. 969 & 968 of| Rs. 20,34,916.00 | 29.01.2026 t | RISHABH JAIN, ALL THAT PIECE AND PARCEL OF FLAT NO. GF-1, GROUND| INR 14507 %4/- | INR INR 07405-2026} 08-05-2026
Borrower : 1.M/s Kohinoor Traders (Through |Khata No. 336, admeasuring 2235.87 sq. feet, i.e. 207.80 sq.| ;0 oot thereon ARUN KUMAR FLOOR FRONT SIDE, MLG, WITHOUT ROOF RIGHTS,| (Rupees 15543900 | 155439-
Proprietor) Mr. Julfukar S/o Mr. Jareef. |mtr., located at Abadi Village Bhagwanpur, Chandanpur, at contractual rate| Date of JAIN, JYOTI HAVING COVERED ADMEASURING T00.00 SQ. FT BUILT| Fourtean (Rupees | (Rupees
Address-1: Opposite Apex School, Village | Pargana Manglore, Tehsil, Roorkee, Distt. Haridwar -1" v o count | Possession TRADERS & ON PLOT NO. C-218, BLOCK-C, KHASRANO. 428, SLF, VED| Lakhs Fifty Fiftaan One Lakh
Bhagwanpur, Chandanpur Landhaura- |Uttarakhand-247664 in the name of Mr. Julfukar S/o Mr. Jareef| \, o £ 59 012026 | Notice PUSHPA JAIN VIHAR, HADBAST VILLAGE SADULLABAD PARGANA LONI| Thousand Lakhs Fifty | Fifty Five
Roorkee, Distt. Haridwar- Uttarakhand- |vide sale deed registered through Vahi 1, Zild 5,885 pages 185| ,nq with penal | affixed "NPA DATE TEHSIL & DISST, GHAZIABAD, 201102 AND BOUNDEDAS: | Saven Four Thousand
247664. Address-2. Village Bhagwanpur [to 208 at sl No. 5808 registered before Sub Registrar Il |interest @2% and e EAST: ROAD 9MTR. WIDE, WEST: PLOT NO.C-223, NORTH:| Hundred Thousand | Four
Chandanpur, Landhaura, Roorkee, Distt. |Roorkee. Bounded as following:- North- Landhoura|  siher charges/ 03-10-2025 PLOTNO. C-217, SOUTH: PLOTNO. C-219 Fourtaen Three Hundred
Haridwar, Uttarakhand-247664. Manglore Road-Side Measuring- 31feet 03 inch, East- Plot of expenses 15.04.2026 Possession Date Only) dated Hundred | Thirty Nine
Jubair Ahmed- Side Measuring-83feet 06 inch, West- Plot of BB 72005, 13-10-2025 Ninaty Only)
Sh. Gulshana- side measuring 66feet 02 inch, South- Type of Possession Oniy}
g\?g,li'lncglr:t.ure Land of Sh. Satish Kumar-Side Measuring-31 feet Symbolic £ | KANHAIYAJHA & | ALL THAT PIECE AND PARCEL OF BUILT UP UPPER| INR 129%213- | INR INR 07-05-2026! 08-05-2026
KAJAL KUMARI GROUND FLOOR, PLOT BEARING NO. 267, AREA| (Rupees T6E2640- | 168264/-
3. |Branch : Ramnagar Equitable Mortgage of residential plot comprised in part Khasra| Rs. 4,90,572.00 |29.12.2025 MEASURING 54 SQUARE YARDS, (45.15 SQUARE| Twelve Lakhs | (Rupess | (Rupess
Borrower : Mrs. Farjana W/o Mr. Naushad |no. 118 Min, Village Rampur Musthakam, within the limits of | * interest thereon at NPADATE - METERS, 13.2' X 37), APPROX., GUT OF KHASREANC. 881, Ninely Nine Sixteen One Lakh
,Address: House No. 129, Salman Colony, | Gram Panchayat Rampur, Pargana, and Tehsil Roorkee District tﬁggﬂiﬁfﬁ' r:itneqt')';r Date of 08-08-2025 SITUATED IN THE REVENUE ESTATE OF VILLAGE| Thousand Two | Lakhs Sixly Eighl
Rampur, Roorkee-247667. Haridwar admeasuring 803 sqr ft. i.e. 74.62 sq. mtr. along with| w.e f. 29.12.2025 P°ssef5'°" Pozsession Dale NAWADA DELHI STATE DELHI COLONY KNOWN AS OM| Hundred Eiahty Two | Thousand
construction thereon, in the name of Mrs. Farjana W/o Mr.| along with penal No_tlce $9 11,0005 VIHAR, PHASE-1A, UTTAM NAGAR, NEW DELHI-110059] Thirteen Only) | Thousand | Two
Naushad as per sale deed registered Vide Wahi No. 1, zild '“tereSttﬁ‘Dz% and | affixed AND BOUNDED AS: EAST. REMAINING PORTION OF SAID/ dated i Hundred
7070, pages 173 to 200 at Sl no. 13567. registered before Sub- charge(;/e?([)enses 15.04.2026 PLOT, .I'!IIII'E:?T OTHER'S LAND, NORTH: OTHER'S LAND,| 25.08-2025 Hundred SII[‘,‘IPDUT
Registrar Il, Roorkee on 26.12.2022. Bounded as:- East- Plot - SOUTH:ROAD Forty Qnly) | Only)
of seller, West- Rasta 12 ft. wide, North- Plot of seller, South- Type of Possession For detailed terms and conditions of the sale, piease refer io the link provided in Aditya Birla Housing Finance Limited/Secured Creditor's website ie.
Raasta 15 ft. wide. Symbolic hitps:i/homefinance.adityabirlacapital. com/properties-for-auction-under-sarfassi-act or i.a. https:/fsarfagsiauctiontiger.net
- - Date:16-04-2026 Place:- DELHI Authorized Officer, Aditya Birla Housing Finance Limited
Date: 15.04.2026 Place: Dehradun Authorised Officer, Bank of Maharashtra
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faffrm, 2016 @ fafm 6 @ sfcaefa)

oo ssegier fosfdes &
Dolarer & ereref
e faavor
I TS farfics
21,/05 /1999
HY IVRER— TR U 9— | |

1. | HURS ITGR BT HMH

2 | ®URe T eR & e @ fafer
AR SR Sfaiid PIANS <R
frfae / doirga &

4. | ®ARe ggae |1 /NfEd <Iar

HIURE IIGR Bl Tgar A=l

U24129UP1999PLCO24442

5 | @fule ITeER & USiipd FEfAd iR
yI drEfer (afe @1 1) &1 uar

6 | PruRe ITeR & ey ¥ fearferamo uRv

M P ARG .

7 | TITCHT STHTET Wikl §€ &1 @1 SIFArIa
ARG

THM FaR 10 TSS FAR A WEARR ADE, I TS
e AHEMdR A, GOTHeTR, ST JQ¥—251001

09.04.2026 (3TN T T 15.04.2026 BT U Bg)

12,/10 /2026 (TTREAIVSET MY & Uiy urd 8
P fafer )

A <rorer arvag

Gofiger S [BBIIPA-001/IP-P-01998/2020-2021/13138

g | SIARA FHARM WRIR & ®I § BRI G
qrel fearear UAR BT AH 3R GofidRor
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9. | dRH FHAEM UAR BT T 3R $He,
S f 9 @ U uoiga @
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YR} & A | G @ & forg i Am)
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SUE TE R
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& FHE ) )T

39 gRT gfad fFar siar @ & v soeht Ay <mnfdesor, gemerere 99 71 09,/04 /2026 6
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fo<ia o FeRl @1 31U ITd JHI0T 6fed dadl Selagiiie AraH 9 8 Ugd B B8R | 3 Wl
IR I ST THT AR ARKTT T W, STH gRT AT SAGSIEG FId | IRdd HR qHhd & |
yfafic dw& 12 & siava gdiag foodll ovf & Wdf fxfig oFer, wos i # wfafie e 13
@ fata gaag M fRarferaos WRraRt # & oo «ifdiga afafvfy &1 =99 s, o 39 @t &
Ifea g & w0 § SR B

T & 3O AT WD YA IR PR W &S AT ST |

Y| @) ofga wRfRRl @1 fawer ww

BHIRER /—

o o sfarda

7 g folfics @& AMe | SfafRd TN TeIaR
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YUGY Jean 31 fAvaR, 2026

cirp.magma@gmail.com] rajesh1701@gmail.com
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[ar H
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(ST 3) ST RSN Ul W ERT AT, AT 1,/6513, el Fax 2, AT gamen
TR, eeN], facel—110032
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QREIEATYl R, YMEex], fdeeii—110032

T8 G BT & 6 o1 axgel] IRl facell (SIRRET 1) & YIS 3dRI
ERT <1V /3044 /2022 ¥ IR MG & IFARYT 3 SIRI aRIell THI0T U5 & IR,
576969525 DI XM AXT 29.052020 ¥ I T dfdd IR 9™ & &
(14.25% STIRT To1 1) 3R %.39000(Hdd Il R $UY) & W 3D
favg (Fg ¥ A 3R 137 /Yol wu W /AT wU ) <F & 747 2|
(2) amuepr AIfew ur B9 & 15 Al & HIoR IWRRH AR BT YA B BT e
g ST 8, VT @R W Ih Al dof vd R WReEl & 0T @ agelt
fm, 1993 3R SHa ded Al & JFAR B ST |

(3) SMMUBI TALART AT feam Srar 2 6 g 2uer o W GAAIS B STl dRIE
DI AT IAA Ugol 30T HURT HT fJaxor =iffd & |

(4) JAMIDI TAEART ST &I HRIATE! & [y 22.04.2026 BT Yalz 10:30 Fol ALTERIEN]
@ AHET SURYT B BT AW fear I7am 2 |

5) qarh <IRT & oramdr, 39 fFr=ifolRad &1 yoae &xa & forg W IRer 8
(@) THTOT USRfEITEH BRIATE & 9 AlfcH @& gRd 9% Y B dTell @ & forg
T W |

(@) 39 Afew vd arc 3R 3= ufharel ok <o Afyr @ o=yl & forg o 18
I W FHRIATE B AT & dee H By TY T ARG, Yob T A |
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B J DUPLEX BOARDS LIMITED
CIN: L21090DL1995PLCOGGZE1
Registered Office: Wing A, 2nd Floor, Ghalib Institute, Plol No.1,

Tt Blwan-e-Ghalib Marg (Mata Sundar Lane), Mew Delbi - 110002, India
Website: waw biduplexboard com | E-mail: bjduplexboardiimitedimgmail.com
NOTICE TO SHAREHOLDERS

Modac i heestry grvan (bl [he Exira Crdinary Genaral Masting (CEGM'| of b mambars of B J Duphex

Soards Limited ( the Compary ) will b= bald on Friday, May 08, 2026, a8 12:00 PM. (I5T) through

Vickety Conlersnsng {VET) Diher Audio-Visial Means COBVM"} e ransact the busnesses a5 56 fodh

i the Malice corvenring the said Mesting.

In view of i oulbreai of COVID-13 pandemic, the Ministry of Corporata Afiairs ('MCA') has, vide fis

Circiiiar Mo, 142000 dated Aanl 08, 2020, Clroular Mo, 11/2030 dated Sanl 1’!.4 0, msued by the

Ministry of Corparale &fairs falkawad by Circular Mo, 2002020 daked May 05, 2020, Cirgular Mo, 0252021

dated Janwary 133081 and Cieulear Ko, 0302035 daled Seplember 22, 2035, and all ather relevant

cirpulars issuad from time b lime, parmitied the companes o conduct Ganesal Mealing ["the Meating™)
thraugh Video Cordarancing {WE ") factity ar olher Aucio Visus maars (COAMMT), withoul the physical
prasance of the Members al a comman vanud, In somolance with he provisions of e Companias Acl

213 “Act”) SEBY {Listing Obligation srd Disclsure Requirements) Regulaions 2015 ["Listing

Reguilations "} and rebevard MCA Cirausans, Exra-Ordir 1y fapner Mul:’ﬂ_![l EGM’) of the Comparny

will b= hald through WCIOAWM on Friday, May 08, 2028, 85 12:00 P M. {I5T). The deemad vernie for the

EGM wik b the Regishened Oflon of e Company

In terms of 1he aforesaid Clreulars, Motice convendrg the EGM of the Camgpany has been dispatched

anly lhrough Electonic moda (1.e.-mail) b lhe membees wheo have registensd thair E-maid 105 with the

Depoaiory Pamcipantis)Company, The Company complesad the dspatch of the Motice of the EGM an

Wadnrasday, April 15, 2028

In tarms al Seclien 108 af the A, fead wilh Bule 20 ol the Companes (Managemenl and

Admirestralion) Rules, 2014, a= smended. Regulation 44 of tha Lising Regulatons and Sacredarial

Slardard on Gorer Meglings ":& £ ) igsaad by the Irestble of Company Sacnalanas-of ndia, the

company is phaased to pravide oits bz Members, fe {acifly 10 emarcise their mght o wols by ramote &-

\1.|I|’|!_; o E=veding during e EGM. The Cor MEany s enGagqed Te services al Kalons! Sacuries

Deposifory Limited ("NSOLT) as the Agency %o provide e-voling platform b the Mamibers of the

Commpany. The delails relating 1o evoting interms of the Act and the reevant Rules are a5 undar;

1. Alhe businesses as et out i the Motice of EGM may be tanshcted through remoba e-sating or e-
waling daring tha EGM

2 Thel piernbe edesecais Wil ngg il S i Irom 'I'uﬁﬁ:,l. H.ar 05, 2026 3 008 Mo and ensan
Thursday, May 07, 2026, at 500 FM: Moremoda e-wodng shal be aliowed bayond the ==id dateand
g

3, Thewaling rights of Members shall b= in propertion bo Se equity shares neld by them in tha pald-up
exjuily shane capilal of the Company as on Friday, May 01, 2026 {Ccut-off data”|, Any parson who
acquiras sheres of the company and bapameas 8 member of the company after the dapalch of the
Motce of EGM ard holds shanas g an cut-olf dabe, may cast hishar sobs though ramole a-aaling of
e-oing during the EGM by abtaining the Login-ID and pasaword by sending a request to
ealiniinedl.com Hawaunr, il Such member is arpady regebanad with NGDL faf e-valing, B
exsting Lsar-ID erd Password shall be used for cassing vida.

4, Onaly thasa members who wil be present al the EGM through VEH0AYM facibty but have not slraady
s Ihedr vile !::,l remle eyolreg, shall baeligible bosabedhrougn e-wihing sysheminihe 261!

5. The Cut-of date for detemining the eligibiiy to webe by remaote e -voling ar e-vphing dunng the EGM
is Frday Mayd1, 2026 Cut-off date”)

o, eraer may pariscipaie in e EGM e aller exercising hishes rghl 1o vwoile Ih'l,'u.l;l'u.'l:ﬂl:_:lf_:i,:-
woiting but shiad nol b= allowad iovale againatthe EGM,

T, Bpersonwhase nameis recorded inlhe Ragisier of Mambars arin $he Reqgistar of Benalical Cwnars
raintarad by the deposiories 85 onthe cut-off dateanly shai ba entitea to ayal the fadlity of remate
e-4odng of e-yoling during the EGM

8. The Moliceof B EGM is depiad on hewebsie of 1 Company, 6. waw Didupiesbiceed aomand
an tha wabsite af MSDL, e wweesotingnizd| .com.

9. Tha marnerinwhich tha members, wha are halding sharas in gematanalized mode or physical form
ar whi have not regisbered thelr amall adrresses with ther Depeailonyina Company, can cast el
wiila hrowgh ramoda e-vwating or throwgh the ewoding systam duning fhe EGM will be providad in the
Moticeaftha EGH

1l In case of any guany'gnevance with respect b remede e-valing, Sherebobers, may refar ta the
Fraguantly Asked Questions (FAQS] o Sharaholders and remobe g-valing User Manisl b
sharshoioars aveilable under the Downicad section of MS0Ls a-valing wabsile orcall at (022 - 4886
FO00 Grsand a redues o Pallbay M balng. Senkar H.’l.r'li‘lg;::l al v rm@r‘:ﬁl:i LI

Manner of Registration of e-madl addresses:

in caze shanas are hald in physical moda, please wpdesa your e-mad [D wh evating@redlcom. incase
shiras ars hiekd in damal made. plaaseapdale youra-mail IDsith your rabavant Deposilory Parlizpand

For B J Duplex Boands Limited

Sdi-

Mayank Gupta
Whale Time Direcior |

Drates: fupril 15, 2026
Place: Delnl

)
b
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"IMPORTANT"

sferargor gaer (3ra0 gufy 8q) foraer 8-(1)
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